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C. A No. 972 OF 2003
| TEM NO. 104
COURT No. 2
SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 972/ 2003
Medi cal council of India
Appel I ant (s)
Ver sus
Deeba Farhat & O's.
Respondent ( s)

( with office report )
Wth C A Nos. 973/2003, 974/2003, 975/2003, 976/203

DATE : 03/12/ 2003 Thi s/ These matter/ matters was/ were
ment i oned t oday.
CORAM :
HON BLE MR. JUSTI CE S. RAJENDRA BABU HON BLE MR. JUSTI CE G P. MATHUR

For Appellant(s)/M. K N Rawal, Solicitor Ceneral
M. A Mariarputham Adv.
Respondent (s)for Ms Arputham Aruna & co.

Ms. Shabnam Lone, Adv.
M. MN. Shroff, Adv.

Ani s Suhrawardy, Adv.

Mani nder Si ngh, Adv.
s Angad Mrdha, Kirtinman Singh, Advs.

K Sarada Devi, Adv.

Kai | ash Vasudev, Sr. Adv.
Raj eev Nanda, Adv.
M. Ajay Sharnmm, Adv.
Ms. Rekha Pandey, Adv.

<3 7 =3 %

Pr at eek Jal an, Adv.
DS Mahra, Adv.

==

Ms. Purni ma Bhat, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Call after two weeks.

[ Meenu Sethi ]
Court Master

[ Om Prakash]
Court Master






